IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:15-01-2025

Date

15.01.2025

BLAPL- Order Dtd. 2025-01- (Seaf
3387/2025(15.01.2025 | o |JP KAR 05 Noo)
BLAPL- Order Dtd. 2025-01- (Sea-
)
. [3389/2025(15.01.2025 |/, 0, [PK MOHANTY 0 Noo)
BLAPL- Order Dtd. 2025-01- (Sea-
) 3391/20251/15.01.2025 10097/2024 RK BARIK 10 BATIL-1 No-6
BLAPL- Order Dtd. 2025-01- (Sea-
| [3392/2025(15.01.2025  |go oo, M JATI 0 Neos
. BLAPL- Order Dtd. 2025-01- (Sea-
. [3393/2025[15.01.2025 |00 M BEHERA 0 Nece
ABLAPL- Order Dtd. 2025-01- (Sea
. 13395/2025/15.01.2025 K DAS : BAIL-2  |No-
260/2025 10
12)
ABLAPL- Order Dtd. 2025-01- (Sea
" 13396/2025/15.01.2025 K DAS : BAIL-2  |No-
288/2025 10
17)
ABLAPL- Order Dtd. 2025-01- (Sea
. [3397/2025(15.01.2025 g/ o B BEHERA 0 No-
17)
ABLAPL- Order Dtd. 2025-01- (Sea
) .01. . -
3399/2025(15.01.2025 [ (o200, M NAYAK 0 No
17)
ABLAPL- Order Dtd. 2025-01- (Sea
0 [3401/2025(15.01.2025 [cg ., [MN MOHANTY 0 Tg;
COURT (Sea-
1 |3402/2025/15.01.2025 |RBLAPL P BEHERA No. 2 Order Dtd. 2025-01 No-
13959/2024 10
OLD 17)
COURT (Sea-
2 13405/2025/15.01.2025 ?§§§§32024 L MOHANTY NO. 2 ?gder btd. 2025-01 No-
OLD 17)
COURT (Sea-
3 |3408/202515.01.2025 ?2;2532024 G PANDA NO. 2 fgder Ptd. 2025-01 No-
OLD 17)
COURT (Sea-
4 |3410/2025/15.01.2025 ?232532024 S PANDA NO. 2 ?gder btd. 2025-01 No-
OLD 17)
5 |3412/2025(15.01.2025 |ABLAPL-  |SK BEHERA (COURT |Order Dtd. 2025-01- | (Sea:




0

1

2

3

10671/2024 NO. 2 /10 No-
OLD 17)
COURT (Sea
3413/2025(15.01.2025 ?§?§§32024 P PARIDA NO. 2 ﬁgder btd. 2025-01 No-
OLD 17)
COURT (Sea-
3415/2025|15.01.2025 |[“BDAPL PK BARIK No. 2 Order Dtd. 2025-01- 1o, .. - No-
13174/2024 10
OLD 16)
ABLAPL- HAREKRUSHNA COURT | der Dtd. 2025-01- (Sea:
3417/20251(15.01.2025 6777/2024 MOHANTY NO. 2 10 BAIL-1 No-1
OLD
COURT
ABLAPL- Order Dtd. 2025-01- (Sea
3419/2025|15.01.2025 13101/2024 |BR SENAPATI NO. 2 |7 No—1
OLD
COURT
ABLAPL- Order Dtd. 2025-01- (Seaf
3420/2025(15.01.2025 |50 0 ) ISP DAS No. 2 o0 BATL-1 Nees
OLD
COURT
ABLAPL- Order Dtd. 2025-01- (Sea:
3421/2025(15.01.2025 |5 g o, M DAS No. 2 00 BATL-2 R
OLD
COURT
ABLAPL- Order Dtd. 2025-01- (Seaf
3422/2025(15.01.2025 |5/ c 0 0o, M DS No. 2 o0 R
OLD
COURT (Sea-
3424/2025(15.01.2025 |[MBLAPL R SETHI No. o |Order Dtd. 2025-01- 1o, .. 4 No-
13211/2024 10
OLD 13)
B COURT o (Sea
3425/2025(15.01.2025 ?255532024 D SAMAL NO. 2 ?gder btd. 2025-01 No-
OLD 13)
COURT
ABLAPL- Order Dtd. 2025-01- (Seaf
3426/20251(15.01.2025 8667/2024 RC BHOI NO. 2 10 BAIL-1 No—6
OLD
COURT
ABLAPL- Order Dtd. 2025-01- (Sea-
3428/20251(15.01.2025 13172/2024 D SAMAL NO. 2 10 No-6
OLD
COURT
ABLAPL- Order Dtd. 2025-01- (Sea-
3429/20251(15.01.2025 13148/2024 D SAMAL NO. 2 10 No—6
OLD
COURT (Sea-
3431/2025(15.01.2025 [“BLAPL D SAMAL No. p [0rder Dbtd. 2025-01- |, 5 |go-
14411/2024 10
OLD 12)
COURT (Sea-
3432/2025|15.01.2025 [ABLAPL RK MALLICK No. p [Order Dtd. 2025-01 No-
13781/2024 10
OLD 12)
COURT (Sea-
3434/2025(15.01.2025 |[ABLAPL C MOHANTY No. p Order Dtd. 2025-01- 1., .. , No-
9558/2024 10
OLD 10)
COURT (Sea-
ABLAPL- SUSANTA KUMAR Order Dtd. 2025-01-
3448/20251(15.01.2025 C NO. 2 No-
12758/2024 |ROUT oLD 10 10)
COURT (Sea-
WP (C) - PRADEEP KUMAR Order Dtd. 2025-01- ©
3451/20251(15.01.2025 31909/2024 DAS Tg. 10 Tg)
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COURT (Sea:
3456/2025(15.01.2025 |SDLAPL B SINGH No. 2 |[OFder Dtd. 2025701 lpapr 5 Iyo-
14829/2024 10
OLD 18)
COURT (Sea-
3470/2025|15.01.2025 ?2222532024 AK SWATN NO. 2 %der btd. 2025-01 No-
OLD 18)
COURT (Sea-
3472/2025(15.01.2025 |SoLAEL TN CHAND No. p |[OFder Dtd. 2025701 papp 0 iyo-
13323/2024 10
OLD 14)
COURT (Sea:
3473/2025|15.01.2025 Z’fggﬁ?zom C SAMAL NO. 2 (ljgder btd. 2025-01 No-
OLD 14)
COURT (Sea-
3475/2025|15.01.2025 ?22?532024 UP BAG NO. 2 g‘gder Dtd. 2025-01- lparr 5 |no-
OLD 12)
B COURT o (Sea:
348372025 15.01.2005 | ABLAPL . NG, o (Order Dtd. 2024-04- |CRIMINAL | %
6503/2022 23 MISC
OLD 14)
COURT MISC.
3487/2025|15.01.2025 [LRCA~ P C PATTANAIK No. [0rder Dbtd. 2024-02= | popny (Sea
387/2014 27 No-4
10 SEC.
COURT MISC.
3488/2025|15.01.2025 [LBCA~ S.R. OJHA No. [0rder Dtd. 2024-02= | popar, (Sea
387/2014 27 No-4
10 SEC.
COURT
ABLAPL- Order Dtd. 2025-01- (Sea
3492/2025(15.01.2025 |50 /A, K. BEHERA NO. 2 |]¢ Neca
OLD
COURT
3493/2025|15.01.2025 |[ABDAPL- NIRANJAN ROUT No. p Order Dtd. 2024-06- ... (Sea
6210/2024 24 No-2
OLD
COURT
ABLAPL- Order Dtd. 2025-01- (Seaf
3494/2025(15.01.2025 |50 /A, K. BEHERA NO. 2| ¢ Necs
OLD
COURT
ABLAPL- Order Dtd. 2025-01- (Sea-
3495/2025(15.01.2025 {5000 | ISUVENDU BARIK NO. 2 |]g Necs
OLD
COURT (Sea:
ABLAPL- PRAKASH Order Dtd. 2025-01-
3498/2025(15.01.2025 37000 0 e asH No. 2 |7 BATL-2 No-
OLD 18)
COURT
WP (C) - Order Dtd. 2025-01- [WRIT (Seaf
3499/2025(15.01.2025 22040/2015 P K JENA ggb 2 13 BRANCH-2 |No-0
BIBHUTI COURT
3500/202515.01.2025 (22700 RANIAN No. 2 [JTder Prd. 2025701~ (e
MOHANTY OLD ‘
RPFAM- COURT |Order Dtd. 2025-02- |FIRST (Sea
3503/2025(15.01.2025 303/2023 M N MOHANTY NO. 3120 APPEAL No—5
BLAPL- COURT |Order Dtd. 2025-01- (Sea
3505/2025(15.01.2025 250/2025 SUVENDU BARIK NO. 3110 No—5
WP (C) - COURT |Order Dtd. 2025-01- (Sea
3506/2025(15.01.2025 3005900, , |S P SAHOO v, 3ha Nooe
WP (C) - COURT |Order Dtd. 2025-01- (Sea
3507/2025(15.01.2025 |5 o) |A DAS v, 3 ha Neoe
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0 [3531/202515.

ABLAPL- JAYAKRISHNA COURT |Order Dtd. 2025-01- (Sea-
3509/2025115.01.2025 15050055 |MOHAPATRA NO. 313 No-5
WP (C) - COURT |order Dtd. 2025-01- (Sea
3510/2025(15.01.2025 Lo, 00 A DAS o, 3|3 e
COURT
ABLAPL- Order Dtd. 9999-12- (Sea-
3511/2025|15.01.2025 330/2025 |5 N GAYA NO. 2 |27 No-5
OLD
COURT
3512/2025|15.01.2025 |[BBLAPL™  lpp varnIcK No. p [Order Dbtd. 2025-01- (Sea
323/2025 13 No-5
OLD
COURT
ABLAPL- SNEHASISH Order Dtd. 2025-01- (Sea-
3513/2025(15.01.2025 2000 o Pl No. 2 % BATL-1 | >
OLD
COURT
3515/2025|15.01.2025 [ABDAPL~ Iy 2 RouTrAY No. p [0rder Dbtd. 2025-01- (Sea
293/2025 10 No-1
OLD
COURT
ABLAPL- Order Dtd. 2025-01- (Sea-
3516/2025(15.01.2025 oo 000 R K BARIK no. 2 |2 Ry
OLD
COURT
ABLAPL- Order Dtd. 2025-01- (Sea-
3517/2025(15.01.2025 ot 0. A K SWAIN no. 2 |2 R
OLD
COURT
ABLAPL- Order Dtd. 2025-01- (Seaf
3518/2025(15.01.2025 o0 MN MOHANTY no. 2 |2 R
OLD
COURT
ABLAPL- Order Dtd. 2025-01- (Sea-
3520/202515.01.2025  [[oo0C TR DAS No. 2 0% Ry
OLD
COURT
ABLAPL- ASHOK KUMAR Order Dtd. 2025-01- (Sea-
3521/2025(15.01.2025 oot o00 P2l no. 2 |2 R
OLD
COURT (Sea-
WP (C) - Order Dtd. 2025-01- |WRIT _
3522/2025(15.01.2025 |[oo)o . B DAS No. 2 | aranci—s NO
OLD 45)
i} COURT o (Sea
3523/2025(15.01.2025 ????532024 P PARIDA NO. 2 ?gder Dtd. 2025-01 No-
OLD 45)
COURT (Sea
3524/2025(15.01.2025 22255325 S SAHOO NO. 2 ?gder Ptd. 2025-01 No-
OLD 45)
COURT (Sea-
3525/2025|15.01.2025 ggéS;OZS B B MALLICK NO. 2 ?gder Ptd. 2025-01 No-
OLD 45)
COURT (Sea-
3527/2025|15.01.2025 ggéS;OZS B B MALLICK NO. 2 ?gder btd. 2025-01 No-
OLD 45)
COURT (Sea-
3528/2025|15.01.2025 ?géf}2025 B B MALLICK NO. 2 fgder Ptd. 2025-01 No-
OLD 45)
COURT (Sea-
3529/2025|15.01.2025 ?223532024 P PARIDA NO. 2 ?gder Ptd. 2025-01 No-
OLD 45)
01.2025 [BLAPL- K DAS ICOURT |Order Dtd. 2025-01- [BAIL-2  |(Sea
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8 [3551/202515.

266/2025 NO. 2 |10 No-

OLD 17)
WP (C) - COURT Order Dtd. 2025-02- (Sea

3532/2025(15.01.2025 1039/2025 B B MALLICK No. 1103 T?;
BLAPL- COURT |0rder Dtd. 2025-01- (Sea

3533/2025(15.01.2025 9554 /2024 BB MALLICK No. 1 |10 T?;
WP (C) - COURT |Order Dtd. 2025-02- |[WRIT (Sea’

3534/2025(15.01.2025 |o0 i’ 0, B B MALLICK v 1 h1 R ANCH-3 Tg;
BLAPL- COURT |Order Dtd. 2025-01- (Sea

3535/2025(15.01.2025 |00, [AK MOHANTY vo. 1 ho BATL-2 T;;
WP (C) - COURT |0rder Dtd. 2025-01- |[WRIT (Sea

3537/2025(15.01.2025 |5 70 . |A DAS vo. 1|13 R ANCH-3 Tg;
WRIT (Sea:

WP (C) - COURT |Order Dtd. 2025-01- |BRANCH ©

3538/2025(15.01.2025 |5 .70 |A DAS vo. 1|13 (DTVTSTON Ti7)

BENCH-3)

ABLAPL- COURT |Order Dtd. 2025-01- (Sea

3540/202515.01.2025 |30 R K BARIK vo. 1|13 No-
117)
WP (C) - COURT |0Order Dtd. 2025-01- (Sea

3541/2025(15.01.2025 |0, -0 . A K MOHANTY vo. 1|13 No-
117)
ABLAPL- COURT |0rder Dtd. 2025-01- (Sea

3542/2025(15.01.2025 |37°°0 D P DAsH v 1has No-
117)
WP (C) - COURT |0rder Dtd. 2025-01- |[WRIT (Sea

3543/2025(15.01.2025 | o700 oM M NAYAK v 103 R ANCH-4 gg;
ABLAPL- SURESH COURT |Oorder Dtd. 2025-01- (Sea:
3544/2025/15.01.2025 1395 ,9055  |cH.SUNDARA NO. 1 (13 BATL-1 No-1
WP (C) - COURT |Order Dtd. 2025-01- |WRIT (Sea
3545/2025|15.01.2025 13,3 8 /5024 M-BARAL NO. 110 BRANCH-2 [No-9
WP (C) - COURT |0rder Dtd. 2025-01- |[WRIT (Sea

3546/2025(15.01.2025 |00 o [C SAMAL v 1 ha R ANCH-1 28;
WP (C) - COURT |Order Dtd. 2025-01- (Sea

3547/2025(15.01.2025 |3-5 57, [D.BISWAL vo. 1110 28;
WP (C) - COURT |0rder Dtd. 2025-01- |[WRIT (Sea

3548/2025/15.01.2025 |5, 03 /5,4 |D-SAMAL NG. 1 |10 BRANCH-5 22;
ABLAPIL- COURT |Order Dtd. 2025-01- (Sea

3549/2025(15.01.2025 3570 |SAMIR BARIK v 1 ha BATL-2 Tg;
WP (C) - COURT |0rder Dtd. 2025-01- |[WRIT (Sea

3550/2025/15.01.2025 |5 5 ¢ 54,4 M-R.PANDA NG. 1 |10 BRANCH-6 gg;
01.2025 |ABLAPL- M NAYAK (COURT |Order Dtd. 9999-12- (Sea:




58/2025 NO. 2 [31 No-
OLD 25)
COURT (Sea-
WP (C) - Order Dtd. 2025-01- [WRIT ©
3552/2025|15.01.2025 32469/2024 B-F-TANGA NO. 2 |7 BRANCH-4 |NO
OLD 19)
COURT (Sea-
3553/2025|15.01.2025 25;22/2024 S.K.SAHOO NO. 2 ?gder Ptd. 2025-01 No-
OLD 19)
COURT (Sea-
ABLAPL- GYANA RANJAN Order Dtd. 2025-01-
3554/2025|15.01.2025 NO. 2 No-
317/2025 PATRA oLD 13 19)
COURT
CRLMC- Order Dtd. 2024-12- |CRIMINAL (Sea-
3555/2025|15.01.2025 184/2022 |B- SUNDARAY NO. 2 | % MISC No-5
OLD
COURT
WP (C) - Order Dtd. 2025-01- (Seaf
3556/202515.01.2025 120507 IS, K. SAHOO No. 2 |7¢ e
OLD
) COURT o (Sea-
3557/2025|15.01.2025 |[LBLAPL P K MISHRA No. o Order Dtd. 2025-01- o, .. , No-
300/2025 13
OLD 18)
COURT (Sea-
WP (C) — BIJAY KUMAR Order Dtd. 2025-01- WRIT _
3558/202515.01.2025 1o )0 No. 2 |7¢ ancH_3 NO
OLD 12)
WRIT
COURT (Sea:
WP (C) — Order Dtd. 2025-01- |BRANCH _
3559/2025(15.01.2025 17 007 D K JENA ggb 2 %% oTVISTON T85)
BENCH-1)
COURT (Sea-
3561/2025|15.01.2025 25522/2024 D.SAMAL NO. 2 ?gder Ptd. 2025-01 No-
OLD 105)
COURT
WP (C) — Order Dtd. 2025-01- WRIT (Sea
3562/202515.01.2025 127007 D, SAMAL ggb 2|77 RO N
) COURT o (Sea-
3563/2025|15.01.2025 |[BLAPL J LENKA No. 2 [0rder Dtd. 2025-01- ..., No-
12073/2024 13
OLD 11)
COURT (Sea-
WP (C) - Order Dtd. 2025-01- |WRIT _
3564/202515.01.2025 o C) o Is SAMAL No. 2 (7% e |NO
OLD 20)
COURT (Sea-
3565/2025|15.01.2025 ggigé/2024 N.C.SAHOO NO. 2 ?gder Ptd. 2025-01 No-
OLD 20)
COURT (Sea-
3567/2025|15.01.2025 ggigé/2024 D.SAMAL NO. 2 ?gder btd. 2025-01 No-
OLD 20)
COURT (Sea-
3568/2025|15.01.2025 25532025 S SAMAL NO. 2 ?gder Ptd. 2025-01 No-
OLD 20)
COURT (Sea-
3569/2025|15.01.2025 25532025 D.BISWAL NO. 2 ?gder Ptd. 2025-01 No-
OLD 20)
COURT (Sea-
3570/202515.01.2025 |"E(C) S GUPTA No. 2 Order Dtd. 2025-01 No-
937/2025 oop s >0




B COURT o (Sea:
3571/2025(15.01.2025 ?222532024 R. K. SARANGI NO. 2 ?gder Ptd. 2025-01 No-
OLD 20)
COURT (Sea-
WP (C) - Order Dtd. 2025-01- [WRIT ©
3572/2025|15.01.2025 993/2025 |R-K-MOHAPATRA No. o, BRANCH-5 |NO
10 20)
COURT (Sea-
WP (C) - Order Dtd. 2025-01- [WRIT ©
3573/2025/15.01.2025 |gogoh 0o [DILLIP SAMAL NO. |0 ERANCH-2 |NO
10 45)
B COURT o (Sea:
3574/202515.01.2025 |"E(C) G.K.SUNDARAY No. [Order Dbtd. 2025-01 No-
255/2025 09
10 45)
COURT (Sea-
WP (C) - Order Dtd. 2025-01- [WRIT ©
3575/2025(15.01.2025 |ggc nooo  [D K SAHU NO. |13 ERANCHo5 |NO
10 20)
COURT (Sea:
WP (C) - Order Dtd. 2025-01- [WRIT ©
3576/2025(15.01.2025 |37 60”0, |S.DAS No.  [Jg penncH_s [NO
10 22)
B COURT o (Sea:
3577/202515.01.2025 |"E(C) S.P.SAHOO No. Order Dtd. 2025-02 No-
401/2025 07
10 22)
COURT (Sea-
WP (C) — Order Dtd. 2025-01- |WRIT _
3578/2025(15.01.2025  |go 0 . |S SAMAL NO. |13 rnncH_s [NO
10 20)
B COURT o (Sea:
3579/202515.01.2025 |"E(C) S.K.BEHERA No. [Order Dbtd. 2025-02 No-
401/2025 07
10 20)
COURT (Sea:
WP (C) - Order Dtd. 2025-02- |WRIT _
3580/2025(15.01.2025 |3 00", |S.K.BEHERA NO. |05 ERANCHog |NO
10 39)
WP (C) - COURT |Order Dtd. 2024-12- (Sea
3581/2025(15.01.2025 |,cg-0 0, [H.K.PATRA o, = los gg;
WP (C) - COURT Order Dtd. 2025-01- (Sea
3582/2025(15.01.2025 |3, o0" IS K BISWAL vo. sl gg;
WRIT (sea
WP (C) - COURT |0rder Dtd. 2025-01- |BRANCH ©
3583/2025(15.01.2025 o1 > . |P.BEHERA . = los (DTVISTON Tiz)
BENCH-2)
WRIT (sea
WP (C) - COURT |Order Dtd. 2025-01- [BRANCH ©
3584/2025/15.01.2025 |¢ 000 o |A.K.BEHERA vo. 5 los (DTVISTON Tig)
BENCH-3)
WRIT (sea
WP (C) - COURT |0rder Dtd. 2025-01- |BRANCH ©
3585/2025(15.01.2025 499/2025 G D MALLICK NG. 5 |13 (DIVISION Ti6)
BENCH-2)
WRIT (sea
WP (C) - COURT |Order Dtd. 2025-01- [BRANCH ©
3586/2025(15.01.2025 o7 70 . [B.SRHOO . = los (DTVISTON Tig)
BENCH-3)
WP (C) - COURT |order Dtd. 2025-01- (Sea:
3587/2025|15.01.2025 27038/2024 |5 -MISHRA No. 5109 No-




| | | | | 119)

MISC.
MACA- COURT |Order Dtd. 2025-01- (Sea:
23 |3588/2025|15.01.2025 | 027 Lo A K MOHANTY C.O. . = los APPEAL Moo
SEC.
WP (C) - COURT |Order Dtd. 2025-01- (Sea
24 |3589/2025|15.01.2025 )20 0, |S.BARIK c.o. v, & los Noo
MACA- COURT |Order Dtd. 2025-01- [i5C: (Sea
253590/2025|15.01.2025 187/2018 |5 S PASAYAT [C.O. NO. 5 |09 APPEAL No—7
SEC.
WRIT (sea
WP (C) - COURT |0rder Dtd. 2025-01- |BRANCH ©
26 (3591/2025(15.01.2025 |fo070 0o |T.SAHOO c.o. . 5 los (DTVTSTON Ti5)
BENCH-2)
COURT (Sea-
27 1359272025 15.01.2025 "% (C) S.K.PARIDA  [C.O. No. [Order Dtd. 2025-02 No-
18415/2024 10
12 115)
COURT MISC.
28 (3593/202515.01.2025 [“ACA- A K MOHANTY |C.O. No. Order Dtd. 2025-01- |\ pppay (Sea
696/2017 30 No-6
25 SEC.
COURT MISC.
29 (359472025 15.01.2025 [“ACA- A K BARIK c.o. No. [0rder Dbtd. 2025-01- | popar (Sea
696/2017 30 No-6
25 SEC.
COURT
BLAPL- BISWARANJAN Order Dtd. 2025-01- (Sea:
30 [3595/2025 (15.01.2025 |0 oo |0 c.o. gg. 0 Noo
] COURT MISC.
31 3596/2025(15.01.2025 |07 B.K. SWAIN |c.0. |No. |order Dtd. 2025-01-= fipppar (Sea
344/2018 13 No-5
25 SEC.
COURT
BLAPL- AMLAN SHAKTI Order Dtd. 2025-01- (Sea:
32{3597/2025 |15.01.2025 |1 0c 5054 (pany, c.o. gg. 0 Nooo
] COURT
ABLAPL- Order Dtd. 2025-01- (Sea
33(3598/2025(15.01.2025 g 0 o0, |SARAT DASH c.o. gg. 0 BATL-1 R
] COURT
ABLAPL- Order Dtd. 2025-01- (Sea
34(3599/2025(15.01.2025 |5 ' 0., |A. K. MOHANTY C.O. gg. 0 BATL-1 RE
ABLAPL- AMLAN SHAKTI COURT |5 der Dtd. 2025-01- (Sea:
35 [3600/2025 (15.01.2025 (1,0 000, (et c.o. NO. 2 [To BATL-2 R
OLD
] COURT
ABLAPL- JADUNATH Order Dtd. 2025-01- (Sea:
36 (3601/2025 (15.01.2025 [/ 00 o et c.o. ggb 2 10 Noos
] COURT
ABLAPL- JADUNATH Order Dtd. 2025-01- (Sea:
37 [3602/202515.01.2025 |32 4 IoRADHAN c.o. ggb 2 1o Noos
] COURT
CRLMC- BINDU SAGAR Order Dtd. 2024-12- (Sea:
38 {3603/2025 |15.01.2025 | /oci 00, | o c.o. NO. 2 [ o Noos
OLD
COURT
BLAPL- Order Dtd. 2025-01- (Seaf
39 [3606/202515.01.2025 | 2007, [RK MALLICK c.o. ggb 2 13 Noos

40 [3607/2025(15.01.2025 |[BLAPL- ACR DAS C.0.  |COURT [order Dtd. 2025-01- [(Sea:




10091/2024 NO. 2 [10 No-8
OLD
COURT
BLAPL- Order Dtd. 2025-01- (Sea
41 |13609/2025|15.01.2025 12156/2024 |RK MALLICK NO. 2 |77 No-8
OLD
COURT
BLAPL- Order Dtd. 2025-01- (Sea-
42 13610/2025|15.01.2025 12955/2024 |55 BISWAL NO. 2 |17 No-8.
OLD
COURT
BLAPL- Order Dtd. 2025-01- (Seaf
43 [3612/2025(15.01.2025 200" IRK MALLICK No. 2|77 ooes
OLD
COURT
BLAPL- BIBEKANANDA Order Dtd. 2025-01- (Sea-
44[3614/2025(15.01.2025 Dol A ggb 2|97 e
ABLAPL- COURT |Order Dtd. 2025-01- (Sea-
45 (3615/202515.01.2025  [[7707"  |RB MISHRA i s e
COURT
46 13616/2025115.01.2025 ABDAPL™  lon MISHRA No. p [0rder Dbtd. 2025-01- (Sear
334/2025 13 No-8
OLD
COURT
ABLAPL- JADUNATH Order Dtd. 2025-01- (Sea-
47 [3629/2025(15.01.2025 5o 00 DR No. 2 (7% R
OLD
COURT
ABLAPL- JADUNATH Order Dtd. 2025-01- (Sea
48 [3630/2025(15.01.2025 |50 SR No. 2 (7% e
OLD
COURT
ABLAPL- JADUNATH Order Dtd. 2024-12- (Sea-
49[3631/2025(15.01.2025 3o o gib 2|77 BATL-1 | (52
ABLAPL-  |SANTOSH KUMAR COURT |5 der Dtd. 2025-01- (Sea:
50 3632/2025(15.01.2025 |0 T ggb 2|22 e
COURT
ABLAPL- SAROJ KUMAR Order Dtd. 2025-01- (Sea
51[3633/2025(15.01.2025  |3o000 Do wo. 2 0 e
OLD
COURT
ABLAPL- BINDU SAGAR Order Dtd. 2025-01- (Sea-
52 (3634/202515.01.2025 500000 (2P0 No. 2 7 e
OLD
COURT
ABLAPL- SRINIBASH Order Dtd. 2025-01- (Sea
53 [3635/2025(15.01.2025 |3 2000 BT No. 2 (7% e
OLD
COURT
ABLAPL- Order Dtd. 2025-01- (Sea-
54 (3636/202515.01.2025 7222007 lsaraT pasH wo. 2 0 e
OLD
COURT
55 3637/202515.01.2025 |PLAPL- RK SAHU No. 2 |Order Dtd. 2025-01- ... 4 (Sea
232/2025 10 No-3
OLD
ABLAPL- MANORANJAN COURT Order Dtd 2025-01- (Sea-
56 (3638/2025(15.01.2025 350000 [ No. 2|77 BAIL-1 | >
OLD
COURT
—_ . —_ —_ 1
57 13639/202515.01.2025 | ‘DLAPL J. C. BARAL No. 2 Order Dtd. 2025-01 (Sear
281/2025 13 No-3
OLD
01.2025 [BLAPL- K DAS (COURT |Order Dtd. 2025-01- (Sea:

58 [3640/2025 [15.




225/2025 NO. 2 |10 No-3
OLD
COURT
BLAPL- Order Dtd. 2025-01- (Seaf
3641/2025/15.01.2025 223/2025 K DAS NO. 2 10 No-3'
OLD
COURT
BLAPL- Order Dtd. 2025-01- (Seaf
3642/2025|15.01.2025 185/2025 K DAS NO. 2 10 No-3
OLD
COURT
3643/202515.01.2025 |PCAPL- K DAS No. 2 |Order Dtd. 2025-01- ..., ,  |(Sea&
164/2025 10 No-2
OLD
COURT
3644/202515.01.2025 |PRAPL- K DAS No. o [Order Dtd. 2025-01- (Sea
39/2025 10 No-2
OLD
COURT
BLAPL- Order Dtd. 2025-01- (Seaf
3645/20251(15.01.2025 10721/2024 AK MOHANTY g?. 13 No-2
COURT
BLAPL- Order Dtd. 2025-01- (Sea-
3646/2025(15.01.2025 290/2025 BB MALLICK g?. 13 BAIL-1 No-6
COURT
BLAPL- Order Dtd. 2025-01- (Seaf
3647/20251(15.01.2025 295/2025 S BISWAL g?. 13 No-6
COURT
BLAPL- RAKESH KUMAR Order Dtd. 2025-01- (Sea
3648/2025/15.01.2025 293/2025 ROUTRAY I;Cl) 13 BAIL-1 No-4
BLAPL- RAKESH KUMAR COURT Order Dtd. 2025-01- (Sea-
3649/2025/15.01.2025 293/2025 ROUTRAY I;ICl) 13 BAIL-1 No-4
COURT
BLAPL- Order Dtd. 2025-01- (Seaf
3650/2025/15.01.2025 285/2025 RK BARIK I;T(l) 13 No-4
COURT
BLAPL- Order Dtd. 2025-01- (Seat
3651/2025(15.01.2025 286/2025 RK BARIK g?. 13 BAIL-1 No-4
COURT
BLAPL- Order Dtd. 2025-01- (Seaf
3652/20251(15.01.2025 291/2025 RK BARIK g?. 13 BAIL-1 No-4
COURT
BLAPL- Order Dtd. 2025-01- (Seaf
3653/2025(15.01.2025 8092/2024 S SAMAL I;I? 13 No-4
COURT
BLAPL- Order Dtd. 2025-01- (Seat
3654/2025|15.01.2025 4954 /2024 |FK MOHANTY 12%1) 13 No-4
COURT
BLAPL- Order Dtd. 2025-01- (Seat
3655/2025/15.01.2025 2039/2024 DP DASH I;I? 13 No-4
COURT (Seat
WP (C) — Order Dtd. 2025-01- [WRIT _
3656/2025/15.01.2025 18968/2023 A.K.JATI NO. 07 BRANCH—7 No
21 48)
COURT
WP (C) — Order Dtd. 2025-02- |WRIT (Seat
3657/2025|15.01.2025 9733/2017 |F-K-MISHRA NO. 10 BRANCH-7 No-5

12




(Sea
WP (C) - COURT |Order Dtd. 2025-02- WRIT _
3658/202515.01.2025 |J 070 oo~ |S.DAS C. . & lo BRANCEH-5 gg)
COURT (Sea-
3659/2025|15.01.2025 35§§2024 RABI SAMAL  [C. NO. 2 ﬁgder Ptd. 2025-01 No-
OLD 32)
COURT (Sea-
WP (C) - Order Dtd. 2025-01- WRIT _
3660/2025/15.01.2025 |/, -2" 0 o |A.K.BEHERA C. NO. 2 |73 ERaNCH_g NO
OLD 35)
COURT (Sea:
WP (C) - Order Dtd. 2025-01- WRIT _
3661/2025|15.01.2025 33169,2024 M-R-SAHOO C. NO. 2 |17 BRANCH-6 |NO
OLD 16)
COURT (Sea-
WP (C) - Order Dtd. 2025-01- |[WRIT =
3662/202515.01.2025 |00 00, 0o, [M.R.SAHOO C. NO. 2 |73 BRaNCH-3 NO
OLD 11)
COURT (Sea:
WP (C) - Order Dtd. 2025-01- |[WRIT -
3663/202515.01.2025 |0/ -0 0o, [M.R. SAHOO C. NO. 2 |73 BRaNCH-7 |NO
OLD 48)
WRIT
COURT (Sea-
WP (C) - Order Dtd. 2025-01- |BRANCH -
3664/2025/15.01.2025 |00 00 M. R. SAHOO C. ggb 2,3 (DTVISTON T§1)
BENCH-3)
WRIT
COURT (Sea-
WP (C) — Order Dtd. 2025-01- |BRANCH _
3665/202515.01.2025 |00 00, 0o, [M.R.SAHOO C. ggb 2.3 (DIVISION Tgl)
BENCH-3)
WRIT
COURT (Sea:
WP (C) - Order Dtd. 2025-01- |BRANCH -
3666/202515.01.2025 000 0o, [M.R. SAHOO C. gib 25 (DTVISTON Tgl)
BENCH-3)
WRIT
COURT (Sea-
WP (C) — Order Dtd. 2025-01- |BRANCH B
3667/202515.01.2025 ;0000 0o, [M.R.SAHOO C. ggb 2.3 (DTVISTON Tgl)
BENCH-3)
COURT (Sea-
WP (C) - Order Dtd. 2025-01- |WRIT _
3668/202515.01.2025 |0 0o 0o, [M.R.SAHOO C. NO. 2 |73 BRANCH_g NO
OLD 16)
COURT (Sea-
3669/202515.01.2025 |"E(C) M.R.SAHOO c. No. 2 Order Dtd. 2025-01 No-
33111/2024 13
OLD 16)
COURT (Sea-
WP (C) - Order Dtd. 2025-01- |[WRIT =
3670/2025|15.01.2025 33305/2024 M-R-SAHOO C. NO. 2 |17 BRANCH-8 |NO
OLD 42)
COURT (Sea-
3671/202515.01.2025 " (C) S.N.MISHRA  |C. No. p [Order Dbtd. 2025-01 No-
33325/2024 13
OLD 42)
COURT (Sea-
3672/2025|15.01.2025 ggég;/2024 G.ROUT C. NO. 2 ?gder btd. 2025-01 No-
OLD 42)
WRIT
COURT (Sea-
WP (C) - Order Dtd. 2025-01- |BRANCH -
3673/2025(15.01.2025 32155/2024 S.DAS C. ggb 2 13 (DIVISION T84)
BENCH-1)
92 |3674/2025(15.01.2025  |[WP(C) - P.K.PARIDA  [C. (COURT |Order Dtd. 2025-01- | | (Sea




00

01

02

03

04

05

06

07

08

09

10

31322/2024 NO. 2 13 No-
OLD 104)
COURT (Sea:
3675/202515.01.2025 |°F (C) P.K.MISHRA No. [Order Dtd. 2025-02 No-
31331/2024 21
21 104)
COURT (Sea-
3676/202515.01.2025 |"% (C) J.P.KAR No. [Order Dtd. 2025-01 No-
17263/2024 13
21 104)
WRIT
COURT (Sea-
WP (C) - Order Dtd. 2025-02- |BRANCH ©
3677/2025(15.01.2025 826/2025 R.C.ROUT gg. 17 (DIVISION Ti9)
BENCH-3)
COURT (Sea-
WP (C) - Order Dtd. 2025-02- [WRIT ©
3678/2025(15.01.2025 |goon o |R.K.DAS No. |-7 ERANCH-a |NO
21 19)
COURT (Sea:
WP (C) - Order Dtd. 2025-02- [WRIT ©
3679/2025(15.01.2025 |, o7 . |S.K.BISWAL No. |7, penncH_g NO
21 35)
COURT (Sea:
WP (C) - Order Dtd. 2025-01- [WRIT ©
3680/2025(15.01.2025 |jcon o |K.P.MOHANTY NO. |13 ERANCH-1 |NO
21 30)
COURT (Sea-
3681/202515.01.2025 |"% (C) P.NAYAK No. [Order Dtd. 2025-01 No-
156/2025 13
21 30)
B COURT o (Sea:
3682/2025|15.01.2025 |chpMC R.K.MALLICK No. [Order Dbtd. 2025-01 No-
4329/2024 10
21 30)
COURT
CONTC- Order Dtd. 2025-01- (Sea:
3683/2025(15.01.2025 |02 o |P.K. JENA gg. 0 CONTEMPT | °°3
COURT
WA- Order Dtd. 2025-01- [WRIT (Sea
3684/2025(15.01.2025 |00 o0, |A.K.MOHANTY gg. 3 APPEAL R
COURT
B Judgement Dtd. 2025- |[WRIT (Sea
3685/2025(15.01.2025 |[WA-81/2022 |P.K.MISHRA gg. oas APPEAL Noos
COURT
_ Judgement Dtd. 2025- WRIT (Sea
3686/2025(15.01.2025 |WA-81/2022 |S.K.NAYAK gg. 0115 APPEAL R
WP (C) - COURT |0rder Dtd. 2025-02- (Sea:
3687/2025|15.01.2025 29390/2024 - K-NAYAK No. 1103 No-3
WP (C) - COURT |order Dtd. 2025-01- (Sea:
3688/2025/15.01.2025 |oo o 0o, [A.C.R.DAS o 1los R
WP (C) - COURT |Order Dtd. 2025-02- (Seaf
3689/202515.01.2025 | jooo 0" 0o, [A.K.NAYAK o 1lo3 R
WP (C) - COURT |0Order Dtd. 2025-02- |[WRIT (Sea
3690/2025|15.01.2025 331322024 B-K-DAS No. 1 |21 BRANCH-4 T?;
WP (C) - COURT |0rder Dtd. 2025-02- |[WRIT (Sea
3691/2025(15.01.2025  |g7 -0 T.K.NAYAK o 1lo3 R ANCHG gg;
WPCRIL- GYANENDRA COURT |0rder Dtd. 2025-01- (Sea:
3692/2025/15.01.2025 1150 0004 kUMAR NO. 1 (13 No-




11

12

13

14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

'TRIPATHY 35)
SUSANTA
WP (C) - COURT |0rder Dtd. 2025-01- |[WRIT (Sea:
3693/2025(15.01.2025 SEKHAR |
8801/2022 |-~ NO. 1|10 BRANCH-7 |No-5
WP (C) - MRUTYUNJAYA COURT |order Dtd. 2025-01- |WRIT (Sea:
3694/2025/15.01.2025 19001 /5022 MOHANTY NO. 110 BRANCH-7 |No-5
WRIT (sen
WP (C) - COURT |Order Dtd. 2025-01- |BRANCH ©
3695/2025(15.01.2025 17098/2023 J D MUDULI NG. 1109 (DIVISION TSS)
BENCH-1)
WRIT (sea
WP (C) - COURT |Order Dtd. 2025-01- |BRANCH
3696/2025(15.01.2025 |10 o8 0o ITAPAN SWAIN . 1 oo (DTVISTON T85)
BENCH-1)
WP (C) - COURT Order Dtd. 2025-02- (Sea
3697/2025(15.01.2025 |3 508" 0, |7 R BEHERA vo. 1 lo3 No-
105)
WP (C) - TAPAN KU COURT |Order Dtd. 2025-01- (Sea’
3698/2025/15.01.2025 |35 01 /5024 INAYAK NO. 1 20 ng)
WP (C) - COURT Order Dtd. 2025-02- (Sea
3699/2025(15.01.2025 |00, "0, |0 R BEHERA o 1 los No-
105)
RPFAM- ARUN KUMAR COURT |Order Dtd. 2025-01- |FIRST (Sea
3700/2025115.01.2025 )00 /9023 |MANSINGH NO. 113 APPEAL No-5
WP (C) - COURT |Order Dtd. 2025-01- (Sea:
3701/2025(15.01.2025 |7 577 |T K NAYAK v 1 ha R
MACA- COURT |Order Dtd. 2025-01- |115C: (Sea:
3702/2025(15.01.2025 |7 o |J DEHURY v, 1|13 APPEAL R
SEC.
WP (C) - COURT |Order Dtd. 2025-02- (Sea-
3703/2025(15.01.2025 |30 =0 . |T K NAYAK vo. 1110 R
MACA- COURT |Order Dtd. 2025-01- |15C: (Sea:
3704/2025(15.01.2025 |17 |S K SAHOO v 1ha APPEAL R
SEC.
WP (C) - COURT Order Dtd. 2025-01- [WRIT (Sea
3707/2025(15.01.2025 |10 . |T K NAYAK v, 1|13 R ANCH-S 28;
WP (C) - COURT Order Dtd. 2025-01- [WRIT (Sea
3709/2025(15.01.2025  |g-» ") . |B R SENAPATI v 1ha R ANCH_S 28;
RVWPET - COURT |order Dtd. 2025-01- |CIVIL (Sea
3710/2025|15.01.2025 239/202, | SANGRAM DAS NO. 1110 REVISTON [No-1
WP (C) - COURT |Order Dtd. 2025-02- (Sea
3711/2025|15.01.2025 445/2025 |7 K NAYAK No. 111 No—1
WP (C) - COURT Order Dtd. 2025-01- [WRIT (Sea
3712/2025]15.01.2025  |oo- 50,5 |T K NAYAK NG. 1|13 BRANCH-2 Zg;
COURT (Sea-
3713/2025|15.01.2025 222?5825 S.BARIK NO. 2 2§der btd. 99399-12 No-
OLD 45)
ABLAPL- COURT |Order Dtd. 2025-01- (Sea
3714/2025|15.01.2025 337/2025 |B-MISHRA NO. 2 113 No—




30

31

32

33

34

35

36

37

38

39

40

41

42

43

44

45

46

47 [3734/2025 [15.

| oLp | 45)
COURT (Sea
3715/2025|15.01.2025 222?5325 J.P.KAR c. NO. 2 ?gder Ptd. 2025-01 No-
OLD 45)
COURT (Sea-
3716/2025(15.01.2025 222?5325 B.TRIPATHY C. NO. 2 ﬁgder btd. 2025-01 No-
OLD 45)
COURT (Sea-
3718/2025|15.01.2025 ?232532024 G.C.JENA c. NO. 2 8§der Ptd. 2024-11 No-
OLD 45)
COURT (Sea
3720/2025(15.01.2025 22?25;024 S.K.PARIDA C. NO. 2 ?gder Ptd. 2024-09 No-
OLD 45)
COURT (Sea-
3721/2025(15.01.2025 |SDLAPL M.N.MOHANTY |C. No. 2 (Qrder Drd. 2024-11 No-
12107/2024 06
OLD 45)
COURT (Sea-
3722/2025(15.01.2025 |CLAPD P.K.MOHANTY |C. No. 2 (Order Dtd. 2024-11 No-
12747/2024 18
OLD 45)
COURT
ABLAPL- Order Dtd. 2024-11- (Sea-
3723/2025115.01.2025 12745/2024 P.K.MOHANTY C. NO. 2 18 BAIL-1 No-4
OLD
COURT
ABLAPL- Order Dtd. 2024-09- (Sea
3724/2025115.01.2025 10157/2024 J.P.KAR C. NO. 2 23 BATIL-2 No-9
OLD
COURT
3725/2025|15.01.2025 |CUAPL- S CHUDHURY  |C. No. p [0rder Dtd. 2025-01- (Sear
146/2025 10 No-9
OLD
COURT
ABLAPL- Order Dtd. 2024-11- (Sea:
3726/202515.01.2025 (2000 13, PLKAR C. No. 2 |o7 Moo
OLD
COURT
ABLAPL- Order Dtd. 2024-12- (Sea
3727/202515.01.2025 500 e paNDA C. No. 2 |77 oo
OLD
) COURT o (Sea:
3728/2025|15.01.2025 |[“BLAPL G. SAHOO c. No. 2 Order Dtd. 2024-11- |, 1 No-
13014/2024 26
OLD 13)
COURT (Sea:
3729/2025|15.01.2025 |[ABLAPL S.PATTNATK  |C. No. p [Order Dtd. 99399-12 No-
14138/2024 31
OLD 13)
COURT (Sea-
WP (C) — Order Dtd. 2025-01- WRIT _
3730/202515.01.2025 "0 )7 ls L PATNAIK |C. No. 2 0% N ncrg [N
OLD 33)
COURT (Sea-
3731/2025|15.01.2025 |[“BLAPL M.R.SAHOO C. No. 2 Order Dtd. 2024-12= |, 00 > lNo-
13383/2024 02
OLD 10)
COURT (Sea-
WP (C) — MANOJ KUMAR Order Dtd. 2025-01- WRIT _
3732/202515.01.2025 12 207 e C. No. 2 |7% N ancH_g NO
OLD 35)
COURT (Sea-
3733/2025|15.01.2025 ?2;?532024 S.PANDA C. NO. 2 ?gder Ptd. 2024-12 No-
OLD 35)
01.2025 [BLAPL- 'SANJIB KUMAR [C. ICOURT |Order Dtd. 2025-01- [BAIL-1  |(Sea




48

49

50

51

52

53

54

55

56

57

58

59

60

61

62

63

64

210/2025 |BHANJADEO NO. 2|10 No-
OLD 14)
COURT (Sea
BLAPL- SRINIBASH Order Dtd. 2025-01-
3735/2025(15.01.2025 NO. 2 No-
302/2025 |[MOHANTY orp 13 e
COURT
BLAPL- BIJAY KUMAR Order Dtd. 2025-01- (Sea
3736/2025|15.01.2025 298/2025 |BEHERA NO. 2 % BAIL-1 No-1
OLD
COURT
BLAPL- Order Dtd. 2025-01- (Seaf
3737/2025(15.01.2025 |gJco oo, |B. K. BEHERA No. 2 |73 qecs
OLD
COURT
ABLAPL- Order Dtd. 2025-01- (Sea
3738/2025|15.01.2025 350/2025 B DAS NO. 2 |77 No-1
OLD
COURT (Sea-
3739/2025(15.01.2025 22162?2?]625 U DAS NO. 2 Cl)gder Ptd. 2025-01- |ga11 5 No-
OLD 17)
i} COURT o (Sea
3740/2025|15.01.2025 ?ﬁ?éggZS K DAS NO. 2 ?gder Ptd. 2025-01 No-
OLD 17)
COURT (Sea-
3741/2025|15.01.2025 223?5325 R DAS NO. 2 ?gder Ptd. 2025-01- lga11 5 |yo-
OLD 16)
COURT (Sea-
3742/2025(15.01.2025 2??25;024 B DAS NO. 2 ?gder Ptd. 2025-01 No-
OLD 16)
. COURT o (Sea
3743/2025|15.01.2025 ?§g§§32024 AK MISHRA NO. 2 ?gder btd. 2025-01 No-
OLD 16)
COURT (Sea-
3744/2025|15.01.2025 ?§§§532024 P PARIDA NO. 2 ?gder Ptd. 2025-01 No-
OLD 16)
COURT (Sea-
3745/2025 |15.01.2025 ?222532024 B SAHOO NO. 2 ?gder btd. 2025-01 No-
OLD 16)
. COURT o (Sea
3746/2025|15.01.2025 ?222532024 B SAHOO NO. 2 ?gder btd. 2025-01 No-
OLD 16)
COURT
ABLAPL- Order Dtd. 2025-01- (Sea:
3747/2025(15.01.2025 ([, 20C "o, MK SWAIN no. 2 |2 BATI-1 | ~°%
OLD
COURT (Sea-
3748/2025|15.01.2025 |[“BLAPL R DAS No. 2 |Order Dtd. 2024-10- ;.. 4 No-
10728/2024 01
OLD 14)
COURT (Sea-
3749/2025|15.01.2025 ?225532024 AK RANA NO. 2 fgder btd. 2025-01 No-
OLD 14)
COURT (Sea-
3750/2025|15.01.2025 |[BLAPL PK MOHANTY No. o Order Dtd. 2025-01- 1o, .. 4 No-
10391/2024 13
OLD 15)
MR . STDHARTHA COURT
LAA- S.MOHAPATRA, Order Dtd. 2025-01- |FIRST (Sea:
3751/2025|15.01.2025  |1)/5417 SULOCHAN gfb 2 los APPEAL  |No-4

PATRO (CGC)




65

66

69

73

75

76

79

COURT
LAA- Order Dtd. 2025-01- |FIRST (Seaf
3752/2025(15.01.2025 %% |n K BEHERA No. 2 07 R B
OLD
COURT (Sea-
WP (C) - M/S.SANJEEV Order Dtd. 2024-12- |WRIT _
3753/2025115.01.2025 15 1569/2012 [upGATA NO- 2 1hy BRANCH-4 |0
OLD 37)
BLAPL- RAKESH KUMAR COURT lorder Dtd. 2025-01- (Sea
67 [3754/2025(15.01.2025 |20 No. 2 (7% . BAIL-1 | >
OLD '
COURT (Sea
68 3755/2025 15.01.2025 25;?}2024 A. SUNDARAY No. 2 |[Jbder Ped. 202570i= WRIT  |No-
OLD 30)
COURT
3756/2025[15.01.2025 (700" |6 ¢ JENA No. 2 [Jrder Prd. 20247047y 5 o |(Sed
OLD ‘
COURT
70 [3757/2025(15.01.2025 222?5855 SUBRATA PANDA NO. 2 ?gder ptd. 2025-01= lpprr g B(Iif‘?,
OLD '
| TRP (C) - COURT [order Dtd. 2025-02- (Sea
71 [3758/202515.01.2025  [)50751° |s K BHANJADEO S wog.c. o |5e2
72 3759/2025(15.01.2025 520070 T R DAS COURT [0rder Dtd. 2025701~ (e
COURT
3760/2025(15.01.2025 (21007 |s wussTAN No. (Ofder Prd. 2025702 oea
16 ‘
COURT
ABLAPL- PARTHA Order Dtd. 2025-01- (Sea
)
74 |3761/2025115.01.2025  1319/5025  |SARATHI DAS 10 s No-6
COURT
_ . _ _ “
3762/2025(15.01.2025 (200 0 Is N cava wo. [(fder Prd. 20257007 papp g | (Sed
16 |
COURT
WP (C) - Order Dtd. 2025-02- (Seaf
3763/2025|15.01.2025 P. K. MISHRA NO. |
26489/2024 bo |19 No-1
COURT
77 [3764/202515.01.2025 550000 s N Gava no. [JTder Prd. 20257007 gappy | (Sed
20 |
COURT
- . -01- :
78 |3765/2025 |15.01.2025 ?232532024 S N GAYA NO. ?;der ptd. 2025-01 éif?,
20 |
COURT
BLAPL- Order Dtd. 2025-02- (Seaf
3766/2025(15.01.2025 S SAMAL NO. |
8006/2024 13 No-1
COURT
ABLAPL- Order Dtd. 9999-12- (Sea:
80 [3767/2025|15.01.2025 BALARAM SINGH NO. 2 |
14107/2024 A A1 No-1
MOHENDRA COURT (Sea
81 3768/2025(15.01.2025  [¢° ) - lkomar No. 2 [Jpder Ped. 2025701 IRIT . No-
MOHAPATRO OLD 13)
COURT (Seaf
82 [3769/2025(15.01.2025 oo 07T R R NAYAK No. 2 |Jrder Prd. 2024-07 No-
OLD 13)
01.2025 |ABLAPL-  |[B B ROUT ICOURT |Order Dtd. 2025-01- [BAIL-1  |(Sea

83 [3770/2025 [15.




84

85

86

87

88

89

90

91

92

93

94

95

96

97

98

99

352/2025 NO. 2 |13 No-1
OLD
RAMESH COURT
3771/2025(15.01.2025 (200 |CHANDRA No. 2 (Jfder Prd. 20257007 gapy g | (Sea
MAHARANA OLD ‘
BLAPL- BIBEKANANDA COURT |5 Ger Dtd. 2025-01- (Sea:
3772/2025|15.01.2025 9323/2024 |MAHAPATRA ggb 2113 BAIL-2 No—7
WP (C) - COURT |Order Dtd. 2025-01- (Sea:
3773/2025|15.01.2025 179482024 SK- SAMIM NO. 9110 No—7
WP (C) - COURT |Order Dtd. 2025-03- (Sea:
3774/2025|15.01.2025 179482024 SK- SAMIM NO. 9 06 No—7
(Sea
WP (C) - COURT WRIT ©
3775/2025(15.01.2025  |3c0207 0. D SAMAL o, o R ANCH-8 g;)
CMP- COURT Order Dtd. 2025-01- (Sea
3776/202515.01.2025 |[,o2 »0,, [BASUDEV BARIK To. 9|3 gg;
WP (C) - COURT |0rder Dtd. 2025-01- |[WRIT (Sea
3777/2025115.01.2025 35657 /5gp1 [P SAMAL NO. 9 13 BRANCH-8 gg;
CMP- COURT Order Dtd. 2025-01- (Sea
3778/2025(15.01.2025 |30 o0, |MD. ABID o, 513 g;;
WP (C) - COURT |Order Dtd. 2025-01- |WRIT (Sea
3779/2025(15.01.2025 |3 o2t o0, D SAMAL vo. 9 l13 R ANCH-8 gg;
B COURT o (Sea:
3780/2025|15.01.2025 |NE(C) SUVENDU BARIK No. [Order Dtd. 2025-01 No-
1347/2025 15
12 39)
COURT (Sea-
WP (C) - Order Dtd. 2025-01- |WRIT _
3781/2025(15.01.2025  |3.000 o0, D SAMAL No. |3 eennciog NO
12 39)
COURT (Sea-
3782/2025|15.01.2025 |2 M. R. ROUTRAY No. [Order Dbtd. 2025-01 No-
2847/2024 08
12 39)
COURT (Sea:
WP (C) - Order Dtd. 2025-01- [WRIT ©
3783/2025(15.01.2025 [T, 217, o |D SAMAL No. |} RANCH-3 MO
12 28)
COURT (Sea-
WP (C) - STTANSU MOHAN Order Dtd. 2025-01- [WRIT ©
3784/2025(15.01.2025 |3 000 (S No. |3 eeancHs NO
12 20)
COURT (Sea-
WP (C) - STTANSU MOHAN Order Dtd. 2025-01- WRIT ©
3785/2025(15.01.2025  |) o000 o0 (o No.  |]} ERANCH-g [NO
12 24)
COURT (Sea-
WP (C) - Order Dtd. 2025-01- [WRIT ©
3786/2025|15.01.2025 18431/2019 D SAMAL NO. 13 BRANCH-3 |NO
12 28)
COURT (Sea-
WP (C) - STTANSU MOHAN Order Dtd. 2025-01- [WRIT ©
3787/2025(15.01.2025 |30, 0 oo S vo. |3 eennci_ NO
12 10)
WP (C) - COURT |Order Dtd. 2025-01- |WRIT (Sea-
3788/2025(15.01.2025 |1 508" oD SAMAL o, i3 ERANCH-3 |New




12 11)
COURT (Sea
WP (C) - Order Dtd. 2025-01- WRIT _
3789/2025(15.01.2025 770007 1D SAMAL vo. [ N ncrs [N
12 11)
COURT (Sea-
WP (C) - SITANSU MOHAN Order Dtd. 2025-01- _
3790/2025(15.01.2025 10050 1ot no. 2 No
12 11)
WP (C) - BISHNU CHARAN COURT |Order Dtd. 2025-01- (Sea
3791/2025/15.01.2025 35901 /5024 |pANDA NO. 131 Ti;
) COURT o (Sea
3792/2025(15.01.2025 " {C) P. PANDA yo. |Order Dtd. 2025-01 No-
28878/2024 10
23 11)
COURT (Sea-
TRPCRL- GANESH Order Dtd. 2025-02-
3793/2025(15.01.2025 | XCCR S A ENA no. |97 No-
16 11)
COURT (Sea-
3794/202515.01.2025 | 2 (C) S.K.PATNAIK No. |order Dtd. 2025-01 No-
307/2024 10
16 11)
) COURT - (Sea
3795/202515.01.2025 | SE-RE K.N.SAHOO no. |Order Dtd. 2025-02 No-
122/2024 17
16 11)
COURT
MATA- Order Dtd. 2025-01- |FIRST (Sea
3796/2025(15.01.2025 | 2000  IALK.IATI Tg. o emenr oo
WRIT
COURT (Sea-
WP (C) — Order Dtd. 2025-01- |BRANCH _
3797/202515.01.2025 72 )0 P BEHERA Tg. > (DTVISTON T84)
BENCH-1)
COURT (Sea-
3798/2025|15.01.2025 5;?532024 K DAS NO. ?gder Ptd. 2025-01 No-
16 104)
COURT (Sea-
3799/2025|15.01.2025 |[CDAPL G SAHOO No. Order Dtd. 2025-01 No-
301/2025 13
16 104)
) COURT o (Sea:
3800/2025|15.01.2025 [ABLAPL P. K. BEHERA No. Order Dtd. 2025-01 No-
301/2025 13
16 104)
COURT (Sea-
3801/2025|15.01.2025 [“BLAPL P. K. BARIK No. [Order Dtd. 2025-01 No-
13106/2024 13
16 104)
COURT (Sea-
3802/2025|15.01.2025 ??235825 H. K. PATRA NO. 2 ?gder btd. 2025-01 No-
OLD 104)
COURT (Sea-
3803/2025|15.01.2025 22;?5825 P. K. BARIK NO. 2 fgder btd. 2025-01 No-
OLD 104)
COURT (Sea-
3804/2025|15.01.2025 ?2??5325 H. K. PATRA NO. 2 ?gder Ptd. 2025-01 No-
OLD 104)
COURT (Sea-
3805/2025|15.01.2025 §§2§5325 M K PANI NO. 2 ?gder btd. 2025-01 No-
OLD 104)




38 [3380/2025 [15.

COURT
3806/202515.01.2025 |TRE(C)~ g pas c.o. |o. g Order Dtd. 2025-01- |, 5 (Sear
42472023 13 No-6
OLD
COURT
CRLMP- PARTHA Order Dtd. 2025-01- (Sea
3807/2025115.01.2025 |1 5,3,5024 |saraTaI DAS |C"© a0 23 No-6
COURT
BLAPL- Order Dtd. 2025-01- (Seaf
3808/2025(15.01.2025 |3 00", |S BARIK c.o. No. 2|7} BATL-1 Neoa
OLD
COURT
3809/2025|15.01.2025 |PLAPL- MOHAN BEHERA |c.0.  [No. 2 Order Dbtd. 2025-01- (Sea
302/2025 13 No-4
OLD
COURT
3810/2025|15.01.2025 |[CUAPL- R K MALLICK |[C.O. No. p [0rder Dtd. 2025-01- (Sea
254/2025 10 No-4
OLD
COURT
BLAPI,~ Order Dtd. 2025-01- (Sea:
3811/2025(15.01.2025 | 7o o0, (S K SWAIN c.o. No. 2 % Nocd
OLD
B COURT o (Sea
3812/2025|15.01.2025 |CCBPL S K SWAIN c.o. |No. p Order Dtd. 2025-01- |, > |yo-
11294/2024 13
OLD 18)
COURT (Sea-
3819/2025/15.01.2025 22252024 H. K. PATRA |C.O. NO. 2 ?gder btd. 2025-01 No-
OLD 18)
COURT
BLAPI,— JADUNATH Order Dtd. 2025-01- (Sea:
3820/2025(15.01.2025 |50 0o (ol c.o. ggb 2 |5 BATIL-2 Moo
COURT
BLAPL- JYOTT RANJAN Order Dtd. 2025-01- (Sea
3822/2025(15.01.2025 | 7,0° 00 [oonn c.o. Tg. e Noog
WPC (OAC) - |MANOJ KUMAR Order Dtd. 2022-09- (Sea-
3371/20251(15.01.2025 856/2016 RANA GENERAL 05 OA Branch No-1
WP (C) - MANOJ KUMAR Order Dtd. 2024-04- |[WRIT (Sea-
3372/2025(15.01.2025 | fo000 o0 Lo GENERAL oe ERANCH-1 INoe3
WP (C) - MANOJ KUMAR Order Dtd. 2024-04- |[WRIT (Sea
3373/2025(15.01.2025 | fo0 0 o0 Lo GENERAL oe ERANCH-7 Neve
WP (C) - MANOJ KUMAR Order Dtd. 2024-04- |[WRIT (Sea
3374/2025(15.01.2025 37008 o0 Lo GENERAL oe ERANCH=2 Neve
WP (C) - MANOJ KUMAR Order Dtd. 2024-03- [WRIT (Sea
3375/2025(15.01.2025 |1 o0 oy [pon GENERAL 01 R ANCH-4 23;
WP (C) - MANOJ KUMAR Order Dtd. 2024-04- |[WRIT (Sea-
3376/2025(15.01.2025 31815/2021 RANA GENERAL o6 BRANCH-2 No-6
WP (C) - MANOJ KUMAR Order Dtd. 2023-05- [WRIT (Sea
3377/2025/15.01.2025 195035093 |raNa GENERAL 09 BRANCH-2 gz;
WP (C) - MANOJ KUMAR Order Dtd. 2024-04- [WRIT (Seal
3378/2025|15.01.2025 4947/2021 |RANA GENERAL 06 BRANCH-2 gg;
WP (C) - BISWAJIT Order Dtd. 2023-08- [WRIT (Sea
3379/2025115.01.2025 156577 /2023 |MoBANTY GENERAL 25 BRANCH-5 gi;
01.2025 |MACA- RAJAT KUMAR |GENERAL | \Judgement Dtd. 2025- MISC. (Sea




547/2020 |RATH 01-13 APPEAL  |No-7
SEC.
MACA- PRATAP KUMAR Order Dtd. 2025-01- [I5C- (Sea:
3381/2025|15.01.2025 547/2020 |BEHERA GENERAL 13 2E§EAL No—7
0oJc- , , (Sea-
3382/20251(15.01.2025 3386/1995 B K DAS GENERAL Entire Brief No-7
BLAPL- Order Dtd. 2025-01- (Seaf
3385/2025(15.01.2025 |0V 0o 00y KABITA PATRA |GENERAL 0 Moo
SA- MANASH RANJAN Order Dtd. 2024-08- |SECOND (Sea:
3407/2025|15.01.2025 146/1994  |BAUG GENERAL 01 APPEAL No—2
ABLAPL- . . (Sea:
3440/2025(15.01.2025 [, /2° 0 |APARESH BHOI |GENERAL Entire Brief BATL-1 R
MATA- Order Dtd. 2025-01- |FIRST (Sea:
3444/2025(15.01.2025 | )0°°  IMAHADEV SAHU |GENERAL 08 norenl  INees
WP (C) - MANASH RANJAN Order Dtd. 2024-11- (Sea
3447/2025(15.01.2025 o0 207000, b GENERAL o8 -
ABLAPL- Order Dtd. 2025-01- (Sea
3455/2025(15.01.2025 [, "0 SWARAJ PATEL |GENERAL 0e BATL-2 R
ABLAPL- Order Dtd. 2025-01- (Sea
3459/202515.01.2025 [, SWARAJ PATEL |GENERAL 0e BATL-2 Neco
ABLAPL- AKSHAYA KUMAR Order Dtd. 2025-01- (Sea
3461/2025(15.01.2025  [co 00 o GENERAL 0 BATL-1 R
HIGHER (Sea:
WP (C) - Order Dtd. 2024-02- [WRIT ©
3462/2025(15.01.2025 |00, [EDUCATION GENERAL 3 RANCH-g |NO
DEPT 42)
ABLAPIL- Order Dtd. 2025-01- (Sea
3466/2025(15.01.2025 SWARAJ PATEL |GENERAL : No-
42/2025 06 42)
HIGHER (Sea
3469/2025(15.01.2025 25é32/2024 EDUCATION GENERAL gider Ptd. 2024-11 No-
DEPT 42)
WP (C) - MANOJ KUMAR Order Dtd. 2024-04- [WRIT (Sea
3484/20251(15.01.2025 4940/2021 |RANA GENERAL 26 BRANCH-2 12(;)_
HIGHER (Sea
3485/2025(15.01.2025 ggégg/2024 EDUCATTION GENERAL ggder Ptd. 2024-11 No-
DEPARTMENT 45)
HIGHER (Sea
3486/2025(15.01.2025 gféi}zozz EDUCATION GENERAL Sgder btd. 2024-10 giiECH_3 No-
DEPARTMENT 28)
WP (C) - MANOJ KUMAR Order Dtd. 2024-04- [WRIT (Sea
3491/2025|15.01.2025 4947/2021 |RANA GENERAL 06 BRANCH-2 gg;
WP (C) - MANOJ KUMAR Order Dtd. 2024-04- [WRIT (Sea
3496/20251(15.01.2025 4949/2021 |RANA GENERAL 26 BRANCH-?2 12;))_
HIGHER (Sea
3497/2025|15.01.2025 gféi;/2021 EDUCATION GENERAL ggder ptd. 2024-10 QE£ECH_5 No-
DEPARTMENT 23)
HIGHER (Sea-
3501/2025(15.01.2025 ggé§2/2024 EDUCATION GENERAL 2gder btd. 2024-10 No-
DEPARTMENT 23)




WP (C) - MANOJ KUMAR Order Dtd. 2024-04- |[WRIT (Sea:
3502/2025|15.01.2025 6132/2021 |[RANA GENERAL 06 BRANCH-1 |No-3
WP (C) - MANOJ KUMAR Order Dtd. 2024-04- |[WRIT (Sea:
3504/20251(15.01.2025 6276/2021 |RANA GENERAL 26 BRANCH-2 |No-6
HIGHER (Sea-

3508/2025(15.01.2025 25522/2019 EDUCATION GENERAL gzder ptd. 2024-11 giiECH_5 No-

DEPARTMENT 21)
WP (C) - MANOJ KUMAR Order Dtd. 2024-04- [WRIT (Sea

3514/20251(15.01.2025 9193/2021 |RANA GENERAL 06 BRANCH-5 I;IC;)_
LAA- MANOJ KUMAR Order Dtd. 2025-01- |FIRST (Sea:
3519/2025|15.01.2025 98/2008 RANA GENERAL 03 APPEAL No-1

HIGHER

3526/2025(15.01.2025 ?gégg;2020 EDUCATION GENERAL ?;der ptd. 2024-11- gEiECH—Z éisz
DEPARTMENT ‘
HIGHER (Sea:

3530/2025(15.01.2025 ?55;;/2024 EDUCATION GENERAL ggder ptd. 2024-07 gEiECH_4 No-

DEPARTMENT 27)
B HIGHER L (Sea:

3536/2025|15.01.2025 ?gégé/2021 EDUCATION GENERAL ggder btd. 2024-10 g§£ECH_4 No-

DEPARTMENT 37)
BLAPL- SATYAPADA Order Dtd. 2025-01- (Sea

3539/2025(15.01.2025 |12y, 0 00y (o GENERAL 0 23;
BLAPL- RASMI RANJAN Order Dtd. 2025-01- (Sea

3560/20251(15.01.2025 8835/2024 |PANDA GENERAL 13 1:\313)—
WP (C) - Order Dtd. 2025-01- |WRIT (Sea

3566/2025(15.01.2025 |, 2", [PRIYA PRADHAN GENERAL 03 R ANCH-8 gg;
BLAPL- DEBIDUTTA Order Dtd. 2025-01- (Sea

3604/20251(15.01.2025 8092/2024 |MOHAPATRA GENERAL 13 I;Tg)—
RPFAM- UPENDRA KUMAR Order Dtd. 2025-01- (Sea

3605/20251(15.01.2025 276/2024 PANDEY GENERAL 08 1:\31(;)—
WP (C) - DEBIDUTTA Order Dtd. 2025-01- (Sea

3608/20251(15.01.2025 31694/2024 MOHAPATRA GENERAL 15 1:\31(;)—
ABLAPL- UPENDRA KUMAR Order Dtd. 2025-01- (Sea

3611/20251(15.01.2025 151/2025 PANDEY GENERAL 08 1;1(9))—
CRLMC- RAJ KUMAR Order Dtd. 2017-07- (Sea

3613/2025(15.01.2025 4206/2016 |JENA GENERAL 13 gg;
PRABHAT (Sea:

3705/2025(15.01.2025 ?252532018 CHANDRA GENERAL gider btd. 2019-01 No-

BEHERA 39)
WP (C) - MANOJ KUMAR Order Dtd. 2023-06- [WRIT (Sea

3813/20251(15.01.2025 18230/2023 RANA GENERAL 08 BRANCH-6 1;2)—
WP (C) - MANOJ KUMAR Order Dtd. 2023-12- |[WRIT (Sea-
3814/20251(15.01.2025 17494/2012 RANA GENERAL 05 BRANCH-2 |No-7




(Seaf
WP (C) - MANOJ KUMAR Order Dtd. 2023-06- |[WRIT -
3815/20251(15.01.2025 19737/2023 RANA GENERAL 8 BRANCH-1 28)
WPC (OAC) - |[MANOJ KUMAR Order Dtd. 2022-11- (Sea:
3816/2025(15.01.2025 1059/2019 |RANA GENERAL 15 OA Branch No-1
WP (C) - MANOJ KUMAR Order Dtd. 2023-06- [WRIT (Sea
3817/2025|15.01.2025 18233/2023 RANA GENERAL 08 BRANCH-6 22;
WP (C) - MANOJ KUMAR Order Dtd. 2023-05- |[WRIT (Sea
3818/2025(15.01.2025 15082/2022 RANA GENERAL 15 BRANCH-8 Zg;
WP (C) - MANOJ KUMAR Order Dtd. 2023-10- |WRIT (Sea:
3821/20251(15.01.2025 32028/2023 RANA GENERAL 04 BRANCH-2 [No-9
RSA- SECOND (Sea’
3383/2025(15.01.2025 | . |B N SHADANGI |GENERAL ADDEAL Nog
MISC.
3384/202515.01.2025 | 20~ K SWAIN GENERAL APPEAL (Sea
588/2018 No-5
SEC.
WPC (OAC) — (Sea
3386/2025(15.01.2025  |3000 000 P KAR GENERAL OA Branch | °~7
WP (C) - Judgement Dtd. 2010- (Sea
3388/202515.01.2025 7/ . 0D K JENA GENERAL 09-30 o1
WP (C) - Judgement Dtd. 2024- [WRIT (Sear
3390/202515.01.2025  |g©oc o0 g P KAR GENERAL 1918 BRANCH-8 22;
WP (C) - Judgement Dtd. 2023- WRIT (Sea
3394/2025(15.01.2025 ;70 o0, |G C BARIK GENERAL 1-0% BRANCH-2 INo—6
WP (C) - Judgement Dtd. 2024- (Sea
3398/2025(15.01.2025 26157/2024 B MALLICK GENERAL 11-28 No-6
WP (C) - Judgement Dtd. 2025- |WRIT (Sear
3400/202515.01.2025 |37 0 oo, |S K BEHERA GENERAL 01-0% BRANCEH-8 22;
CMAPL- Judgement Dtd. 2024- (Seaf
3403/202515.01.2025 |- o P SAMAL GENERAL 03-06 M.J.C. Neo3
3404/2025(15.01.2025 |FA-54/2000 /S NAYAK GENERAL Judgement Dtd. 2008~ (Sea
04-10 No-3
WP (C) - Judgement Dtd. 2024- (Sea
3406/2025(15.01.2025 |0 5”0, [U P BAG GENERAL oe Nes
WP (C) - Judgement Dtd. 2015- (Sea
3409/2025|15.01.2025 24579/2014 |5 NAHAK GENERAL 05-04 No-3
CRLMC- Judgement Dtd. 2025- |CRIMINAL |(Seat
3411/20251(15.01.2025 4496/2023 C BISWAL GENERAL 03-12 MISC No-4
WP (C) - Judgement Dtd. 2004- (Seaf
3414/20251(15.01.2025 10669/2004 DAS GENERAL 10-14 No-4
WP (C) - Judgement Dtd. 2015- (Seaf
3416/2025(15.01.2025  |70o .. o0, |S PATTANAIK  |GENERAL 0l-1¢ Noa
CRLMC- Judgement Dtd. 2024- (Seaf
3418/2025/15.01.2025 [0 oo, [P K MOHANTY |GENERAL 08-07 No-4
FAO- Judgement Dtd. 2008- MISC. (Sea
3423/2025(15.01.2025 |0 05 |S N GAYA GENERAL 0320 APPEAL Noes
SEC.
00 [3427/2025(15.01.2025  [WA- S K SINGH GENERAL | \Judgement Dtd. 2024- WRIT (Sea
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| 1759/2024 | 05-13 APPEAL  |No-7,
CONTC- Judgement Dtd. 2024- (Sea
3430/2025|15.01.2025 4724/2024 |S SRAHOO GENERAL 09-20 No-7
BLAPL- Judgement Dtd. 2025- (Sea
3433/2025|15.01.2025 9990/2024 R SRHOO GENERAL 01-07 No-7
FAO- Judgement Dtd. 9999- hi5C- (Sea:
3435/2025(15.01.2025 PC MOHANTY GENERAL g : APPEAL ,
45/2003 12-31 No-5
SEC.
WP (C) - Judgement Dtd. 2024- (Seaf
3436/2025(15.01.2025 27448/2024 H N MOAHAPTRA GENERAL 11-12 No-5
WP (C) - Judgement Dtd. 2019~ WRIT (Sea’
3437/2025/15.01.2025 20234/2019 R PRUSTY GENERAL 10-29 BRANCH-1 28;
WP (C) - Judgement Dtd. 2024- WRIT (Sea’
3438/2025[15.01.2025 | o) . R SETHI GENERAL 12-05 BRANCH-3 TZ;
CMP- Judgement Dtd. 2024- [WRIT (Sea
3439/2025/15.01.2025 711/2024 H N MOHAPATRA |GENERAL 11-13 BRANCH=-5 gg;
WP (C) - Judgement Dtd. 2024~ WRIT (Sear
3441/2025|15.01.2025 |g, 53" 54,, |P K MISHRA GENERAL 1108 BRANCH-5 23;
ABLAPL- Judgement Dtd. 2025- (Sea
3442/2025(15.01.2025 11802/2024 S SAHOO GENERAL 01-03 zs;
ABLAPL- Judgement Dtd. 2023- _ (Sea
3443/2025(15.01.2025 3997/2023 M DAS GENERAL 05-11 BAIL-2 No-8
WP (C) - Judgement Dtd. 2025- (Sea
3445/2025(15.01.2025 2723472024 A PATI GENERAL 01-28 No-8
CONTC- Judgement Dtd. 2024- (Sea
3446/2025(15.01.2025 2144/2019 P K MOHANTY GENERAL 11-22 CONTEMPT No-5
RVWPET- Judgement Dtd. 2024- CIVIL (Sea
3449/2025/|15.01.2025 186/2023 S MOHAPATRA |GENERAL 11-27 REVISION INo-1
WP (C) - Judgement Dtd. 2018- (Sea
3450/2025(15.01.2025 3299/2011 D K JENA GENERAL 04-23 No-1
ABLAPL- L N Judgement Dtd. 2024- (Sea
3452/202515.01.2025 8365/2024 |RAYATSINGH CENERAL 08-20 No-1)
CONTC- Judgement Dtd. 2025- (Sea
3453/2025(15.01.2025 8695/2023 M SAHOO GENERAL 01-10 CONTEMPT No-1
CONTC- Judgement Dtd. 2025- (Sea
3454/2025(15.01.2025 9394/2023 M SAHOO GENERAL 01-10 CONTEMPT No-8
CRLMC- Judgement Dtd. 2024- |CRIMINAL |(Seaf
3457/2025/15.01.2025 2078/2022 N K SATAPATHY |GENERAL 11-07 MISC No—1
CRLA- Judgement Dtd. 2007- |CRIMINAL |(Seaf
3458/2025/15.01.2025 376/2007 M K MOHANTY GENERAL 08-20 APPEAL No—1
CRA- Judgement Dtd. 2024- |CRIMINAL |(Seaf
3460/2025/15.01.2025 387/1993 M K MOHANTY GENERAL 10-29 APPEAL No—4
WP (C) - Judgement Dtd. 2025- WRIT (Sea
3463/2025/15.01.2025 30129/2023 P K NAYAK GENERAL 02-10 BRANCH-5 gg;
WP (C) - Judgement Dtd. 2023- WRIT (Sea
3464/2025|15.01.2025 26577/2023 |5 K SWAIN GENERAL 08-25 BRANCH-5 |No-




123

124

125

126

1277

128

129

130

131

132

133

134

135

136

137

138

139

140

21)

(Sea
WP (C) - Judgement Dtd. 2024- |WRIT -
3465/20251(15.01.2025 37790/2020 A DAS GENERAL 11-08 BRANCH-6 gg)
WP (C) - Judgement Dtd. 2025- [WRIT (Sea
3467/2025(15.01.2025 |30 -0 0o [P K NAYAK GENERAL S9o10 ERANCH-S gg;
WP (C) - Judgement Dtd. 2025- WRIT (Sea
3468/2025(15.01.2025 |10 0o o |P K NAYAK GENERAL o1t R ANCH-S gg;
WRIT (sea
WP (C) - Judgement Dtd. 2025- BRANCH _
3471/2025(15.01.2025 |1 7)o |P N NAYAK GENERAL 0106 (DTVISION Ti9)
BENCH-3)
RSA- Judgement Dtd. 2025- |SECOND (Seaf
3474/2025(15.01.2025 |/, . |S P SAMANTA |GENERAL 0 as PPEAL Noce
ABLAPL- Judgement Dtd. 2024- (Seaf
3476/2025(15.01.2025 [, 07 oo, /S PANDA GENERAL le Noog
WP (C) - Judgement Dtd. 2024- [WRIT (Sear
3477/2025(15.01.2025 |11 -0 o [P K NAYAK GENERAL 7o ERANCH-4 23;
WP (C) - Judgement Dtd. 2005- (Sea’
3478/2025(15.01.2025 g7 o0 0o A K RANA GENERAL s gg;
WP (C) - Judgement Dtd. 2005- (Sea
3479/2025(15.01.2025 [ o000 0. |A K RANA GENERAL ooe gs;
WP (C) - Judgement Dtd. 2005- (Sea
3480/2025(15.01.2025 g, 000 0. A K RANA GENERAL oe gs;
CRLA- Judgement Dtd. 9999- |CRIMINAL |(Seaf
3481/2025(15.01.2025 |[2°0 .0 [T J PANI GENERAL ooy APDEAL Nooe
CMP- Judgement Dtd. 2023- [WRIT (Sea
3482/20251(15.01.2025 864/2023 S S JENA GENERAL 08-24 BRANCH-5 gg;
MISC.
3489/2025|15.01.2025 [ACA~ B C SAHU GENERAL APPEAL (Sea
411/2024 No-7
SEC.
(Sea-
WP (C) - WRIT
3490/20251(15.01.2025 19106/2012 P K RATH GENERAL BRANCH-6 gz)
WP (C) - Order Dtd. 2025-01- (Sea
3617/2025(15.01.2025 K. C. PANDA |GENERAL : No-
362/2025 09
20)
WP (C) - B. N Order Dtd. 2025-01- (Sea
3618/202515.01.2025 217/2025 SHADHANGT GENERAL 08 gz;
WRIT (sea
WP (C) - B. N. Order Dtd. 2025-01- |BRANCH ©
3619/2025115.01.2025 11194 /5025 |SHADHANGT GENERAL 15 (DIVISION ng)
BENCH-3)
WP (C) - B. N. Order Dtd. 2025-01- |WRIT (Sea:
3620/2025/15.01.2025 11111 /5025 |SHADHANGT GENERAL 13 BRANCH No-




141

142

143

144

145

146

1477

148

149

150

51

152

(DIVISION |121)
BENCH-3)
ABLAPL- MANOJ KUMAR Order Dtd. 2025-01- (Sea:
3621/20251(15.01.2025 360/2025 PANT GENERAL 13 BATL-1 No—1
ABLAPL- MANOJ KUMAR Order Dtd. 2025-01- (Sea
3622/2025(15.01.2025 13206/2024 |PANT GENERAL 13 BAIL-1 Tg;
ABLAPL- DILLIP KUMAR Order Dtd. 2023-02- (Sea:
3623/2025|15.01.2025 198/2023 |MALLICK GENERAL 09 BAIL-2 No—7
MATA- DILLIP KUMAR Order Dtd. 2024-12- (Sea:
3624/2025|15.01.2025 286/2024 |MALLICK GENERAL 19 No—7
WP (C) - PANKAJ KUMAR Order Dtd. 2023-04- [WRIT (Sea’
3625/20251(15.01.2025 17696/2015 PANT GENERAL 11 BRANCH-6 gz;
CRLMP- DILLIP KUMAR Order Dtd. 2024-01- WRIT (Sea
3626/2025/15.01.2025 951/2023 MALLICK GENERAL 24Petition, Annexure, BRANCH-6 TZ;
ABLAPL- MANOJ KUMAR Order Dtd. 2024-12- (Sea
3627/20251(15.01.2025 13629/2024 PANT GENERAL 04 TZ;
ABLAPL- MANOJ KUMAR Order Dtd. 2025-01- (Sea:
3628/2025(15.01.2025 |30 00 GENERAL 3 BATL-2 Necs
WP (C) - Order Dtd. 2010-05- (Sea
3706/2025(15.01.2025 |1 070000 (B K SWIN GENERAL 0e Necg
CRLMC- Order Dtd. 2008-03- (Sea
3708/2025(15.01.2025 |70 -" o B K SWAIN GENERAL oe Necs
WRIT
(Sea-
WP (C) - BRANCH ©
3717/20251(15.01.2025 17966/2015 S DAS GENERAL (DIVISION T84)
BENCH)
_ (Sea-
3719/2025(15.01.2025 |[ABLAPL K DANG GENERAL BAIL-2  |No-
333/2025 18)

NIC



